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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Yes, Sir,
The Delhi Administration have receiv-
ed representations from certain resi-
dents of Bali Nagar and the Principal,
Rajdhani College, Kirti Nagar, New
Delhi. against the opening of the
liquor shop.

(b) The Administration have con-
aidered their representations. Selec-
tion of the site for location of the
country liquor shop was made keep-
ing in views its remoteness from reli-
gious places and educational institu-
tions, concentration of demanq for
country liquors, security from law and
order point of view, etc. Delhi Admi-
nistration have reported that this shop
is away from the Rajdhani College and
other local colleges and residential
localities,

Manufacture of Confectionery by
Warner Hindustan Ltd.

480. SHRI JAGADISH BHATTA-
CHARYYA: Will the Minister of IN-
DUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state:

(a) whether Warner Hindustan
Limited, an American majority parti-
cipation firm, has been allowed to
erter into Confectionery industry:

(b) if so, the reasons therefor; and

(c) whether this firm has
manufacturing confectionery
brand name ‘Adam’s Chiclets’?
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under

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) to (c¢). M/s. Warner
Hindustan is not classified as a foreign
majority company as the foreign share
in its equity is not above 50 per cent.
Under the diversification policy of
1966, it is manufacturing chewing gum
under the brand name “Adam’s Chic-
lets”,
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Indwsiries in Adivasli Areas of MP.

481, SHRI G. C. DIXIT: Will the -
Minister of INDUSTRIAL DEVE- -

LOPMENT AND SCIENCE AND'*
TECHNOLOGY be pleased to state:

(a) whether any industry has-
been set up during the Fourth Five-
Year Plan period in the Adivasi areas :
of Madhya Pradesh; and

(b) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE'
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR"
PRASAD): (a) and (b). Information
is being collecteq and will be laid om:
the Table of the House.

1oy gl ® 4§ wraera datfadi
! g w\ 0F aifqw
aslaat IX W) coEed

482. =t wnraem e wT g
HHAY ag AT FY FAT FA

(7) 71 mft ft g9 0% Tha
mviéwia TTHATHT FEqeaT g
AT § fom gramama geaRdt wfe-
TTA TIT AT FTLON § WTAEATH TEIT
33 g o fed) wepre Y fas meraan
o pE R WK

(@) afz &, & w1 T G T
¥t #1 gEfas #9 TE mrfgw
JTAT AN FEERHT F 1% SAIEGT gY qEAY
27

g waew ¥ SusEh (st gwo
wo wyfm) @ (F) #lx (@), T
FIET ® . GV w4t 3 e
wymwr awfral & fau e e
FIA F IR NI T AT G
Afaurd 3@ FIH ¥ FoE & af Ay
farg T safer &1 s & it &7 Freon
¥ wraeT A FC q* ¢V | dow ¥ fady
TEERTET 1 6N F 7 ey ardar
wa 31-3-1973 a& agr & 7 § W





